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MR. CHAIRMAN: Delete the name.
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SHRI HARIN PATHAK (AHMEDABAD EAST): Sir, I associate with the matter raised by him.
MR. CHAIRMAN: You send a slip.
SHRI HARIN PATHAK: All right, Sir.

MR. CHAIRMAN: Shri Ravindra Kumar Pandey, Shri Harin Pathak, Shri Devji M. Patel, Shri Arjun Ram Meghwal, Shrimati
Jayshreeben Patel, Shri Naranbhai Kachhadia, Shri Jitendra Singh, Shri Ashok Argal and Prof. Ramshankar are associating
with the matter raised by Chaudhary Lal Singh.



